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Entitlement for Nursing Home Facilities
in Hospitals in Delhi and Ghaziabad

*180. SHRI RAMIJIBHAI MAVANI :
Will the Minister of HEALTH AND
FAMILY WELFARE be pleased to state :

(a) whether it is a fact that the CGHS
beneficiaries, whose basic pay is Rs. 750/-
per month and above, are entitled for nur-
sing home facilities in hospitals in Delhi ;

(b) whether it is also a fact that the
CGHS beneficiaries residing in Ghaziabad
are entitled for nursing home facilities in the
relevant allotted hospitals enly if their basic
pay is Rs. 1200/- and above ;

(c) if so, the reasons for such discrimi-
natory treatment ; and
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(d) the measures Government propose to
contemplate to bring the CGHS beneficia-
ries of Ghaziabad at par with'their counter-
parts in Delhi so far as medical facilities are
concerned ?

THE MINISTER OF HEALTH AND
‘FAMILY WELFARE (SHRI B. SHAN-
KARANAND) : (a) Yes, Sir.

(b) to (d). There are no CGHS hospitals
or Nursing Homes in Ghaziabad, Therefore,
a Private Hospital located in Ghaziabad
has been recognised for the CGHS benefi-
ciaries in Ghaziabad. The scale of acco-
mmodation provided by the private hospital
for all types of beneficiaries, whether CGHS
or non-CGHS, is General Ward for those
receiving basic pay upto Rs. 749/-, Semi-
private rooms for those receiving basic
pay between Rs. 750/-to Rs. 1199/- and
private rooms for those receiving basic
pay of Rs. 1200/- and above. It is not
possible for the Government to alter the
scales of accommodations in hospitals
which are not under the Government.

Increasing the Frequency of Kerala
Bound Long Distance Express Trains

*181. PROF. P.J. KURIEN : Will the
Minister of RAILWAYS be pleased to

state :

(a) whether 'it is a fact that in spite of
introduction of holiday specials bound for
Kerala during the peak season, the summer
rush could not be cleared to any great ex-
tent ,

fb) if so, whether the frequency of the
long-distance express trains going to Kerala
are proposed to be increased so as to pro-
vide better rail facilities to the passengers on
a continuous basis ; and

(c) if not, the reasons thereof ?

THE MINISTER OF RAILWAYS (SHRI
A.B.A. GHANI KHAN CHOUDHURY) :
(a) No, Sir. The holiday specials which
ran towards Kerala, satisfactorily cleared
the extra rush of traffic.

(b) and (c). Already action has been





